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Hie Deimty Minister of Ho 
Affairs (Shri Datar): (a) and (b).
The scheme of the Statistical and 
Economic Advisory Service has been 
under the consideration of the Gov­
ernment for the last one and a half 
years and has not yet been finalised.

(c) Does not arise.
Shri M. L. Amwal: Why is it tak.

ing so long to finalise this matter?

Shri Datar: Government had
appointed a Committee. The Com­
mittee’s report has been received and 
the report is being examined in all 
its particular!.

ScHEDULiD C astes and  S cheduled 
T ribes

♦987. Shri B. N. Knreel: Will the 
Minister of Home Affairs be pleased 
to tstate:

(a) whether Government have issu­
ed instructions to the Registrar Gen­
eral, Census, to correct the Census 
figures of Scheduled Castes and Sche­
duled Tribes in consequence of the 
passing of the Delimitation Commis­
sion (Amendment) Act, 1954; and

(b) if so, the names of the States 
in which correction work has been 
started so far?

The Deputy Minister of Home 
Affairs (Shri Datar); (a) and (b). 
Yes, Sir. 1951-Census figures of the 
Scheduled Castes and Scheduled 
Tribes in all the States are being 
scrutinised by the Deputy Registrar- 
General whose report in the matter 
is expected very shortly.
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Shri Datar: I did not follow 
question.

the

Mr. Speaker: Have any directions
come from the Commission about the 
report because some time will bo 
taken up in having these figures?

Shri Datar: Some time is necessary 
for the Deputy Registrar-General to 
give a report and then Government 
will take all necessary action in that 
respect.

fiw  fTww

ww ; w i  rpr jfifr 

^  ffwr f r W  «rw  f<iŝ  ir^ w  
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Sardar MaJHhla: The rough princi- 
pie of distribution is that 25 per cent, 
of the collection.3 go back to the 
States straightaway, and out of the 
remainder, 70 per cent, is for the ex~ 
servicemen and 30 per cent, for the 
present servicemen.

Pandit D. N. Tiwary: May T know 
whether any money is also advanced 
or given to those eaf-servlcemen who 
were dismissed for political reasons?

Sardar Majithia: They come under 
a separate category, and the Home 
Ministry is looking after it. But ad 
hoc grants in certain deserving 
cases are also given from this fund.




